CENTRAL ADMINTSTRATIVE TRIBUNAL @ PRINCIPAL RENGH

0f 1677 /72003%
Miy 15572004

New Delhi, this the 2Znd day of January, 2004
Hon'hble Sh, Sarweshwar Jha, Member (a)

Bilash Rose
FE~-38, Thder Puri
' PO TART, New Oelhi - 110 01%.
< ADDLicant
(Ry Advocate $h, Rhaskar Rhardwaj
tor Sh, arun Rhardwai)
VERSUS

1. LT, Governor
Rai Niwaz Marg
Nel hi .
2. Chist Secretary
) GNCT, Players Building
TT0, New Delhi.

ot

. Secretary
Directorate of Training
and Technical Fducation
Mava Muni Ram Marg

4, Principal
College of Art
Tilak Mara, New NDelhi.
.« ReEspondents

AR o F R _IORAL)

Shri Sarweshwar dha,

Mty 155/2004 has been Tiled by the applicant =eeking
permission to withdraw 06 1677/2003 forsome personal reasons

Farmission qranted.,

T aceordinaly, MA  135%/2004 i  allowed and OR

1677 /2003 is dismiszed as withdrawhme,

/
{ SARWESHWAR THA) *
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